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(iii)

inttane*; and to provide for oon- 
structton of irrigation aourcasand 
land davalopmant, fraa^-oost, 
for tha taigat group, as tha a »>  
ondary objactiva. Tha MWion 
Wads Schama funds, baing part 
of waga amploymant funds, can 
ba usad for opan walls only p(o- 
vWad thay ara tha cost affactlva 
mathod in comparison to tubaw- 
aOs and borawals. Construction 
of borawals and tubawalls can­
not ba takan up undar this 
aehama. Whara wals ars not 
fMsbte du0 to Q8oloqic>t fsc- 
tors, tha aarmarttad funds undar 
tha MMion Wala aehama may ba 
ulUsad for oHiar scfiamaa of 
imnof irngaiiofi WKm irngfliiofi 
tanks, walar haivasting struo- 
twaa and fortha davalopmant of 
landa of SehaduM Caalas. 
SdMdulad Tribaa and fraad

 1— ■ -------Iruik ----^oonopo iiPCHi w ,  wiouoingCTi* 
ingaurpkis landorBhoodan landa 
ate. AHottad to tham. Tha provi­
sion cannot ba <fivartad for any 
othar schama nor tor catagorias 
othar than tha targal groupa.

20 par cant of tha total allocation 
to -a Staia/UT undar Jawahar 
Razgar Ypjna (JRY) is aarmarkad 
for MilKon Walls Schama. 15% 
rasourcas aarmaritad undar JR Y 
for SC/ST works can also ba 
usad for tha Schama.

The cost/araas norms in regard 
to works under MWS will ba 
daddad upon by a Committea 
comprising or Chief SeCTetary, 
Secretary (Rural Development), 
Secretary (Planning), Secretary 
(Irrigation) and Chief Engineer, 
Minor in'igatton of the State.

\fw) in9Dori9Ticiari99in«rnwf¥vvwii 
ba askad to undartaka tha oon> 
atructkM) of thair waHs through 
thair own labour and tha focal 
labourforwhfohthaywillbapdd. 
h) no case, tha woik will ba an* 
trusted to a contractor by tfia 
project authoritiaa.
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704.

Working of FCI

SHRIR. N. RAKESH; 
SHRIM ANJAILAL:

WM tha Mnislar of AGRICULTUIRE ba 
plaaaad to atata;

(a) whathartha High Powarad Gotnmih 
taa on Agriculturai Poiicias and Programma 
on ‘AitomaUva Food Security System” haa 
commented upon the working of the f’bod 
CofporaHon of India, as reported hi The 
Hindustan Times* dated 2nd k/lay, 1990;

(b) wfiether Government have takan 
steps to implement the advioe of the expeita 
in this regard;

(c) R so, tha details thereof; and

(d) if not the reasons therefor and tlw 
time by which steps are proposed to be 
takan in this regard?

THE MINISTER OF STATE IN TH E 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN TH E MINISTRY OF 
AGRICULTURE (SHRI NITISH KUMAR):
(a) Yes, Sir.

(b) to (d). The High Powered Commit­
tee on Agricultural Policies and Programmes 
has since ghren Hs final Report, which is 
under examinatfon.




